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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Tuesday, 30 August 2022 / 08 Bhadrapad 1944 (Saka)

Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair

Hon’ble Members of Ruling Party & Opposition Party entered the well of the
House and raised slogan and displayed banners.

The Chair requested the Hon’ble Members to take their seats.

However, the sloganeering and uproar continued.

The Chair adjourned the House upto 12.00 Noon.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

Hon’ble Members of Ruling Party again entered the well of the House and raised
slogans demanding an Inquiry into the allegations against the Hon’ble Lieutenant
Governor.

The Chair repeatedly requested the Hon’ble Members to resume their seats.

Shri Saurabh Bharadwaj, Hon’ble Members stated that an Inquiry should be
made into the allegations made against the Hon’ble Lieutenant Governor.
Hon’ble Members of Ruling Party and Opposition once again trooped into the
well of the House and raised slogan and counter slogans and refused to take their
seats.

The Chair again adjourned the House upto 01.00 PM.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

Hon’ble Members of Ruling Party & Opposition Party continued to raise slogans
and caused disturbances.

The Chair made repeated requests to the Hon’ble Members to resume their seats.
However, the pandemonium in the House continued.

The Chair again adjourned the House again for 30 Minutes.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

The Chair made an observation regarding loss of precious time of the House due
to the continuous uproar and ruckus created by Hon’ble Members of both Ruling
and Opposition Party. The Chair requested the Hon’ble Members to behave in an
orderly and graceful manner.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and Other Members of
BJP argued with the Chair for allowing discussion on the Notices given by them
under Rule-54 and Rule -55.

The Chair allowed Shri Manish Sisodia, Hon’ble Deputy Chief Minister to make
a statement in accordance with Rule-270(1)(a).
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The Members of Opposition Party continued arguing with the Chair, stepped into
the well of the House and disrupted proceedings of the House by again
demanding discussion on their Notices.

The Chair repeatedly requested the Hon’ble Members of Opposition to resume
their seats but they refused to comply with the request of the Chair and created
disturbances in the proceedings of the House.

The Chair named Shri Anil Bajpai, Shri Abhay Verma, Shri Ajay Kumar
Mahawar, Shri Mohan Singh Bisht, Shri Jitender Mahajan and Shri Om Prakash
Sharma. As the Members refused to leave the House voluntarily, they were
escorted out of the House by the Marshalls on the direction of the Chair.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition walked out in protest.

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a brief statement.

Hon’ble Members of the Ruling Party once again stepped into the well of the
House and raised slogans demanding an Inquiry against the Hon’ble Lieutenant
Governor.

The Chair repeatedly requested the Hon’ble Members to resume their seats.
Due to constant disturbances, the Chair adjourned the House upto 11.00 AM
on Wednesday, 31 August 2022.

C. Velmurugan
Joint Secretary



